
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK  
CC Applications Notified for compliance of 

court fees/removal of defects.  

Date : 12.07.2024  

SL

. 

No

. 

C.A.No. 

Date of 

Applicatio

n 

Case No. Applicant 

Court Fee 

Specificatio

n 

Notif

y 

Date 
 

NOT READY CASES 
 

1 
21280/201

7 
03.04.2017 CRA/137/1991 P.NAYAK 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-12  

2 
96308/201

9 
30.10.2019 ABLAPL/12148/2019 S ROUT 2.00,3*2 

2024-

07-12  

3 5614/2021 09.03.2021 CRLLP/149/2018 
S. K. 

BEHERA 
3.00,3*3 

2024-

07-12  

4 
17359/202

1 
13.08.2021 ABLAPL/10500/2019 

DILLIP 

SAMAL 
2.00,3*2 

2024-

07-12  

5 
22007/202

1 
27.08.2021 BLAPL/2709/2021 P.K.LENKA 3.00,3*3 

2024-

07-12  

6 
28231/202

1 
16.09.2021 BLAPL/2764/2021 H.K.PATRA 6.00,3*6 

2024-

07-12  

7 
36145/202

1 
07.10.2021 ABLAPL/11661/2021 R.P.DAS 3.00,3*3 

2024-

07-12  

8 
43729/202

1 
06.11.2021 ABLAPL/18272/2019 P.K.BEHERA 3.00,3*3 

2024-

07-12  

9 
46572/202

1 
15.11.2021 BLAPL/3085/2021 P K JENA 7.00,3*7 

2024-

07-12  

10 
52027/202

1 
01.12.2021 ABLAPL/13378/2021 N SAHOO 3.00,3*3 

2024-

07-12  

11 
61882/202

1 
29.12.2021 CRLMC/1147/2021 

R.C.MALLIC

K 
3.00,3*3 

2024-

07-12  

12 
61883/202

1 
29.12.2021 CRLMC/1148/2021 

R.C.MALLIC

K 
3.00,3*3 

2024-

07-12  

13 
64678/202

2 
16.08.2022 ABLAPL/9638/2021 K C SWAIN 4.00,3*4 

2024-

07-12  

14 
14221/202

3 
06.02.2023 WP(C)/14804/2012 

SANJAY 

KUMAR 

BEHERA 

2.00,3*2 
2024-

07-12  

15 
96263/202

3 
22.09.2023 WP(C)/18348/2023 S S JENA 7.00,3*7 

2024-

07-12  

16 
55699/202

4 
02.07.2024 WP(C)/23084/2010 

B K 

MOHANTY 
4.00,3*4 

2024-

07-12  



17 
56022/202

4 
03.07.2024 

CONTC(CPC)/190/201

7 
G SAHOO 3.00,3*3 

2024-

07-12  

18 
56461/202

4 
04.07.2024 WP(C)/3638/2011 R C P 6.00,3*6 

2024-

07-12  

19 
57112/202

4 
05.07.2024 WP(C)/1424/2002 G PARIDA 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-12  

20 
57344/202

4 
09.07.2024 WP(C)/16427/2022 

MOHIT 

AGRAWAL 
360.00,3*360 

2024-

07-12  

21 
57794/202

4 
10.07.2024 SA/191/1999 R.K BARIK 5.00,5*3  

2024-

07-12  

22 
58133/202

4 
11.07.2024 WPC(OA)/1538/2016 B D BISWAL 3.00,3*3 

2024-

07-12  

23 
58402/202

4 
11.07.2024 OJC/6216/1999 S K RATH 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-12  

24 
58405/202

4 
11.07.2024 OJC/16286/1997 S K RATH 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-12  

25 
58438/202

4 
11.07.2024 WP(C)/208/2002 B K MISHRA 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-12  

26 
58763/202

4 
12.07.2024 WP(C)/16957/2011 K SAHOO 

4.00,3*4 

document in 

dms 

2024-

07-12  

27 
58767/202

4 
12.07.2024 CONTC/1216/2011 K SAHOO 

2.00,3*2 

DOCUMENTS IN 

DMS 

2024-

07-12  

READY CASES 
 

28 
55600/202

4 
01.07.2024 SA/144/1969 B SWAIN 

12.003*12 

SENT TO XEROX 

2024-

07-12  

29 
56940/202

4 
05.07.2024 WP(C)/7508/2024 R K DEHURI 

5.00,3*5 SENT 

TO XEROX 

2024-

07-12  

30 
57509/202

4 
09.07.2024 WPC(OAC)/2229/2017 J. DEHURY 

3.00,3*3 SENT 

TO XEROX 

2024-

07-12  

31 
58442/202

4 
11.07.2024 WP(C)/12217/2019 G SAHOO 3.00,3*3 dms 

2024-

07-12  

32 
58518/202

4 
12.07.2024 CONTC/1216/2011 S DAS 

2.00,3*2 

DOCUMENTS IN 

DMS 

2024-

07-12  

33 
58778/202

4 
12.07.2024 WP(C)/16957/2011 S.DAS 

4.00,3*4 

document in 

dms 

2024-

07-12  

34 
58887/202

4 
12.07.2024 WP(C)/16961/2024 D. NAYAK 

 

2024-

07-12  

N I C 

 


